Annexure — 8
Name of the corporate debtor: Millennium Starch India Private Limited; Date of commencement of CIRP: 28.04.2026; List of creditors as on: 12.06.2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

Details of claim received Details of claim admitted
Amount
Amount |Amount of any
Covered |Covered % of Amount | mutual
Amount of by by Whether |voting of dues, Amount of Amount of
Identificati | Date of Amount claim Nature of Security |guarante [related |[sharein | continge |that may| claim not claim under | Remarks, if
SI. No. Name of Creditors on No. |receipt claimed admitted claim Interest e party? CoC nt claim [be set-off| admitted verification any
1[Cargill India Private Limited 11-05-2026| 24,63,97,965 | 20,17,40,792|0C (Others) 0 0 0 0 0 4,46,57,173 |-
2|M/s 63Ideas Infolabs Private Limited 14-05-2026 49,77,990 49,76,981|0C (Others) 0 0 0 0 0 1,000 |-
Samunnati Agri Value Chain solutions Under
3|Private Limited 01-06-2026|  1,75,40,936 o|oc (others) 0 0 0 0 0 1,75,40,936 | Verification
Total 26,89,16,891 | 20,67,17,773 B B B B B B B 4,46,58,182
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